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O R D E R 

25.02.2020  Learned Counsel for the Respondent is permitted to file Reply 

Affidavit. The Appellant to array Respondent No. 2, through RP.  Ms. Sreenita 

Ghosh, Advocate appears on behalf of the Respondent No. 2. Respondent Nos. 1 

and 2 may file Reply Affidavit by 12 March, 2020. Rejoinder, if any, may be filed 

by 18th March 2020 

List the Appeal ‘For Admission (After Notice) on 25th March, 2020.  
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